
4743      Written Answers      [ 25 SEPTEMBER 1958 ] to Questions        4744 
CONSTRUCTION   OF   AN   INTERNATIONAL 

AIRPORT IN DELHI 
316. MOULANA M. FARUQI: Will 

the Minister of TRANSPORT AND COM 
MUNICATIONS be pleased to state: 

/ 
(a) whether a scheme for the construction 

of an international airport in Delhi has been 
finalised; 

(b) where it will be constructed; and 

(c) what is the cost of the scheme? 

THE DEPUTY MINISTER OF CIVIL 
AVIATION (SHRI AHMED MOHIUD-DTN): (a) 
No decision has yet been reached on the 
question of establishing a separate 
international civil airport for Delhi, but Palam 
will continue in joint use by the Civil Aviation 
Department and the Indian Air Force for the 
present. 

(b)  and  (c).    Do not arise. 

REQUIREMENTS   OF   CHEMICAL   FERTILI-
ZERS 

317. SHRI M. VALIULLA: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state: 

(a) what are our present requirements of 
chemical fertilizers; and 

(b) to what extent they are expected to go 
up at the end of the Second Five Year Plan 
and the Third Five Year Plan? 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): (a) and 
(b). A statement is appended. [See Appendix 
XXII, Annexure No.   82.] 

CANCELLATION OF    MADRAS-NEW DELHI 
AIR-CONDITIONED EXPRESS TRAINS 

318. MOULANA M. FARUQI: Will 
the Minister of RAILWAYS be pleased 
to state: 

(a) whether the Madras-New Delhi Air-
conditioned Express Trains were cancelled in 
the first week of September, 1958 until 
further orders; and 

(b)  if so, why? 

 

1      THE DEPUTY MINISTER OF RAIL-
WAYS     (SHRI  SHAH NAWAZ KHAN): I   (a) 
and (b).   Due to breaches on the I   Kazipet-
Balharshah    section    of    the J Central    
Railway,    the    running    of J  Nos.  21    
Dn/22 Up    Air-conditioned Express  Trains  
between  Madras  and New  Delhi was  
cancelled  since     1st September,     1958 from 
Madras    and 3rd September, 1958 from New 
Delhi. The  service  has  been  restored' from 
Madras with effect from 15th September,   1958  
and from New Delhi  with effect from 17th 
September, 1958. 

t [WHEAT FROM U.S.A. 
319. SHRI RAM SAHAI: Will the Minister 

of FOOD AND AGRICULTURE be pleased to state 
by when the wheat under the wheat agreement 
recently entered into by Government with the 
United States of America will arrive in India?] 

 

t[THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): The new 
agreement has yet to be signed.] 

 

 


